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PRESIDENTS SECRETARIAT
New Delhi, the 26th January 1968

No. 20~Pres./6H.—The President is pleased to approve tho
award of tho Faram Vishisht Seva Medal to the undermen-
tioned personnel for distinguished service of the most excep-
tional order :—

Lieutenant General AMARENDRA KRISHNA DEY
(MR-135), Medical.
Major General SATYA PAUL VOHRA,
(IC-609), E.MJB.
Rear Admiral SOURENDRA NATO KOHLL
Indian Navy.
Air Vice Marshal SHIDEV SINGH,
(1595), GD CP).
Air Vice Marshal OM PRAKASH MEHRA.
(1639), OD (P).

tfo. 2l-Pres,/6&.—The President U pleased to approve the
award of the Atl Vishisht Seva Medal to the undermentioned
personnel for distinguished service of an exceptional order:—

Surgeon Commodore HARCHARAN LAL BHATIA,
MC, Indian Navy.

Air Commodore MADHUKAR MALLANNAH SHRI-
NAGESH, (1665), Medical.

Air Commodore CHAMAN LAL MEHTA, (1630).
Administrative and Special Duties.

Air Commodore MADHUKAR LAXMAN AKUT,
(1752), GD (N).

Air Commodore CHARANDAS GURUDAS DEVA-
SHER, (1867), GD (P).

Captain HOMI DINSHAW KAPADIA, Indian Navy.
Lieutenant Colonel RAM PRAKASH GAUTAM,

(IO6357), Dogra.
Commander BENEDICT LOBO, Indian Navy.
Surgeon Commander AKUL JAYACHANDRAN, Indian

Navy.
Commander APPUSWAMY KRISHNA MURTHY (E),

Indian Navy.
Acting Commander KOTTAYIL NANUKUTAN NALR,

Indian Navy.
No. 22-Pres./68.—Tht President is pleased to approvo tho

award of the Vishisht Seva Medal to the undermentioned per-
sonnel for distinguished service of a high order:—

Colonel EDWARD D'SA,
(IC-3122), Engineers.

Wing Commander GANENDRA MUKHERJI,
(3781), Technical Engineer.

Major BAKSHI KRISHAN NATH CHIBBER,
(IC-8135), Oorkha Rifles.

Major NURANI HARIHARA IYER NARAYAN,
(IC-6884), Madras.

Lieutenant Commander SHENCOTTAH VENJtTESWAR
MAHADEVAN, Indian Navy.

Squadron Leader SUBBIAH MURUGAN,
(5252). Technical/Signals.

Squadron Leader CHITTE1LEMCHERRY PATHTYIL
KARUNAKARAN MENON, (5350), Technical/
Signals.

Captain PARAMATMA CHAND MURLIMANOHAR-
MAL MEHTA, (M-30550), A.M.C.

lieutenant SURENDRA PRASAD SINHA, Indian Navy.
Flight Lieutenant ARVIND RUTUPARNA VAIDYA,

(6581), Technical/Armament,
JC-31092 Subedar Major MAHESH CHAND, Intelligence

Corps.
Chief Petty Officer KUZfflMATTTL KALATHIL

MOHAMMED, Telegraphist (O. No. 29586).
JC-13608 Subedar MOHIDEEN SHARRIF, A.S.C.
3517 Flight Sergeant PISHORI LAL, Elect. I

25871 Flight Sergeant JACOB ̂ rfOHN, Fitter I.
203471 Sergeant JYOTIRMAY NEOGI, F n A.
204631 Cergeant BALDEV SINGH^PLAHA, F II E.
209057 Sergeant TIPUVANNAMALAI SRINTVlttA

GOPALAKRISHNA. Electrical I. ^ X
400407 Sergeant RAMAKRISHNA JANKIRAM

GOSAWI. FIT II A.

No. 23-Pres./68.—The President is pleased to approve the
award of the MAHA VIR CHAKRA for acts of conspicuous
gallantry to :—

1. Lieutenant Colonel RAI SINGH (IC-50W),
Grenadiers.

(Effective date of award—11/A September 1967)
On the 20th August 1967, Lieutenant Colonel Ral Starts

who was commanding a unit at border out-post at Nathu La/
was ordered to construct a wire fence along the watershed at
Nathu Lai, after the first Chinese intrusion at North Shoulder,
Against determined Chinese resistance and insplte of use of
physical force by them, he successfully completed the task
assigned to him. On 7th September 1967, he was ordered
to extended the wire fence along the watershed from North
Shoulder to South Shoulder. This time the Chinese soldiers
fired a few shots also, Bayonets and rlile butts were freely
used and in the scuffle Lieutenant Colonel Ral Singh was in-
jured. Undaunted, he carried out his task successfully.
Notwithstanding this fencing, the Chinese soldiers persisted
in violating the Indian border. At 0530 hours on 11th
September 1967, when Lieutenant Colonel Rai Singh and his
men were strengthening the wire to prevent trespassing, the
Chinese soldiers suddenly opened fire with artillery, mortars
and recoilless guns. The troops under the command of
Lieutenant Colonel Rai Singh retaliated with all available
weapons. He himself opened LMG fire on the Chinese
bunker and also gave covering fire to his own troops on the
wire to allow them to get back. When his own bunker was
damaged, he came out m the open, and finding that a soldier
with a strim grenade had been wounded and was unable to
fire, picked up his weapon and engaged the Chinese soldiers.
When he found that one of the Browing Machine Guns was
engaged by the Chinese force and the Crew Commander had
been killed, he immediately took charge of the gun, but
hardly had he fired a few bursts when he was hit In the
stomach and collapsed on the spot. Although he was hit
again in the back of his head by a splinter when ho wag being
evacuated, he continued to give directions and exhorted his
men to keep on fighting.

In this action, Lieutenant Colopel Rai Singh displayed cons-
picuous gallantry and leadership of a high order.

2. Major HARBHAJAN SINGH (IC-14655),
Rajput (Posthumous)

(Effective date of award—llth September 1967)

At 0540 hours on ll th September 1967, Major Harbftajan
Singh was commanding a company which was detailed as a
protection party-for engineers who were constructing p wire
obstacle at North Shoulder at Nathu La. When the wire Was
being laid, a scufflle took place with tho Chinese force.
Suddenly the Chinese soldiers opened fire from the front as
well as from both the flanks. Realising that his company
and the engineers had been caught In the open, he shouted to
his men to charge the attacking force. After bayonetting
three Chinese soldiers, he moved forward and silenced their
LMG, which was firing on the men in the open, by throwing
a hand-grefiadc. In doing so, he made the supreme sacrifice
of his life.

Jn this action, Major Harbhajan Singh displayed conspi-
cuous gallantry and determination of a high order;

No 24-P/W./68.—The President Is pleased to approve the
award of the KIRTI CHAKRA for acts of conspicuous gallan-
try to :—

231479 Corporal SUKUMAR GHOSH,
Safety Equipment Worker II.

(Effective date of award—9th November 1966)

On the 9th November 1966, at about 1030 hours, an operjK'
ttonal fighter trainer aircraft with two pilots on board Fgj*™
while making an emergency landing at one of the J p m a r o
airfields and caught fire. Corporal Sukumar Ghosh, vmo was
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working in the dispersal ift-ea at that time, rushed towards the
aircraft. When he reached the scene the fire had already
started spreading. Unmindful of his personal safety, he first
rescued the injured pilot from the burning rear cockpit. He
thejr'Vent forward to the front cockpit, and with the assis-
tance of another airman, successfully unstrapped the semi-
unconscious pilot and carried him out of the cockpit. He
then went back to the frpnt cockpit to salvage the parachutes
out of the burning wreckage. By this time the rear cockpit
was fully engulfed by the flames. Despite this, ho entered
the front cockpit for the second time to salvage the parachutes.
It is only when he was ordered by his officers present on tho
spot to desist from making further efforts that he gave up
the attempt most reluctantly.

Throughout, Corporal Sukumar Ghosh displayed exemplary
courage and Initiative.

'No. 2S-Pres./6i.—The President is pleased to approve tho
award of the VIR CHAKRA for acts of gallantry to :—

1. Captain PRTTHI SINGH DAGAR (EC-55355),
Grenadiers (Posthmnous)

(Effective date of award—11 th September 1967)
At 0530 hours on 11th September 1967, Captain Prithi

Singh Dagar was detailed as the Officer in charge of a party
ordered to strengthen the wire laying party opposite South
Shoulder at Nathu La. Soon after the work was started the
Chinese engaged in a scufflo with his party, but undaunted,
ho continued his work. The Chinese soldiers opened fire and
he was hit by a rifle bullet in the right hand. Despite his
wound, and in tho face of MMG fire from the attacking
force, he, with tho rifle of a dead comrade killed two
Chinese soldiers. Despite all efforts, the Chinese MMG
could not be silenced. Finding no other alternative but to
make a direct assault, he leapt forward and assaulted the
MMG position, and in this action he laid down his life.

In this action, Captain Prithi Singh Dagar displayed
exemplary courage and leadership of a high order.

2. 2643527 Havildar LAKHMI CHAND,
Grenadiers (Posthumous)

(Effective date of award—Uth September 1967)
Havildar Lakhmi Chand was commanding a Browning

Machine Gun Section at South Shoulder at Nathu La on the
morning of 11th September 1967 when there was a clash with
the Chinese forces. Immediately after the Chinese opened
fire, a shell fell on a Browning Machine Gun detachment and
wounded all the men Including Havildar Lakhmi Chand.
Despite profuse bleeding from hb right shoulder, he took the
Browning Machine Gun to an open flank and continued
engaging the attacking force till a burst from the Chinese
Medium Machine Gun hit him in the head as a result of
which he died on tho spot.

In this action, Havildar Lakhmi Chand displayed exem-
plary courage and determination.

3. 2950602 Sepoy Gokal Singh,
. . . Rajput.

(Effective date of award— 13th September 1967)
On the Uth September 1967, Sepoy Gokal Singh was a

member of a detachment of recollless gun which had been
given tho task of a destroying tho Chinese bunkers on South
Shoulder at Nathu La. Despite intense shelling by artillery
and mortars on his position, he engaged and destroyed six
Chinese bunkers. While engaging the first bunker, he was
wounded by a shell in the left eye, right hand and thigh
which were bleeding profusely. Undaunted, he continued to
engage the Chinese bunkers from different positions. Ho
refused to be evacuated till he fell unconscious.

In this action, Sepoy Gokal Singh displayed exemplary
courage and determination.

No. 26-Pres./6&.—The President is pleased to approve the
award of the SHAURYA CHAKRA for acts of gallantry
to :—

1. No. 14511 Subcdar AMAR BAHADUR RANA,
Assam Rifles.

\ (Effective date of award—1st March 1966)
OnVe 1st March 1966, at about 1450 hours, Subedar Amar

Bahadur-Rana, who was commanding a post in the Mfco
District received a letter containing an ultimatum to surrender
to the hostiles by the evening. He immediately organised his

defences with all his resources. At about 1900 hours the
same day, about 1000 armed hostiles attacked the post with
automatic weapons and mortar fire. He inspired his men to
fight the hostiles despite the heavy odds by encouraging them
and visiting their positions. Without water for drinking Bnd
cooking for 45 hours, his platoon fought with great courage
till 4th March 1966 when the water supply was restored and
the stock of ammunition replenished. He succeeded in pre-
venting the hostiles from capturing the post till reinforce-
ments reached it on 12th March 1966.

2. Flight Lieutenant RAJENDRA NARAYAN PAN-
DEYA, (7676), GD (P).
(Effective date of award—3rd March 1966)

On 3rd March 1966, Aijal, the headquarters of Mlzo Dis-
trict, was surrounded by hostiles and it became essential to
rush reinforcements there. Despite the fact that the hostile*
had taken up positions very close to Aijal helipad and all
bridges had been destroyed, Flight Lieutenant Rajendra
Narayan Pandeya lead a force of helicopters to land troops
knowing fully well that It would be an easy target for the
hostiles' guns. On reaching Aijal, one of the hehcopteri was
hit by hostile fire whereupon they were recalled to base. On
the next day, he again took off and landed troops at Aijal
which turned the tide of operations against the hostiles. Since
then, he had been engaged in active flying in the sector air-
lifting troops and equipment and evacuating casualties and
civilians.

Throughout, Flight Lieutenant Rajendra Narayan Pandeya
displayed courage and determination,

3. No. 17963- Rifleman BIR BAHADUR GURUNG,
Assam Rifles.
(Effective date of award—6th March 1966)

On 8th March 1966, Rifleman Bir Bahadur Gurung was
on a reconnaissance patrol to a village in the Mizo District
where about 100 armed hostiles were reported to be hiding.
The patrol was fired upon from point blank range by the
hostiles from high positions occupied by them nearby. Un-
mindful of his personal safety, Rifleman Gurung rushed for-
ward and attacked the hostiles' position. He snatched away
a loaded rifle from one of them and killed him. Althoujp
he was seriously wounded in the encounter, he killed six
more hostiles single-handed.

In this action. Rifleman Bir Bahadur Gurung displayed
courage and determination of a high order.

4. No. 17551 Rifleman HARKA BAHADUR DAMAI,
Assam Rifles.

(Effective date of award—Uth March 1966)
On 9th March 1966 about 500 armed hostiles occupied all

the high features around a Post in the Mizo District and had
started firing with rifles and Light Machine Guns. The hos-
tiles continued accurate and concentrated fire throughout 10th
and 11th March 1966. On 11th March 1966, a Section of
which rifleman Harka Bahadur Damal was a member, was
detailed by the Post Commander to destroy the hostiles'
bunkers. Rifleman Harka Bahadur Damai crawled very
close to onei of the bunkers and blasted it with hand grenades.
When suddenly hostile automatic fire came from another
direction, he charged the hostiles single-handed and killed two
of them. Although badly wounded in the encounter. Rifle-
man Harka Bahadur Damai, killed four hostiles in all and
captured- some arms and crawled back to his post.

In this action, Rifleman Harka Bahadur Damai displayed
courage, initiative and determination.

5. Shri SHIVA PRASAD.
General Manager, Ordnance Factory,
Bhusawal.

(Effective date of award—2nd May 1966)

On 2nd May 1966 there was an explosion in the railway
goods yard In Bhusawal which resulted in tho death of twelve
Railway employees and injuries to several others. Shri Shiva
Prasad, General Manager, Ordnance Factory, Bhusawal, on
coming to know about the accident, immediately rushed to tho
scene and took charRe of the flre fighting arrangements at
great personal risk. He stood close to the area of explosion
while directing the operations and by his initiative prevented
the fire from spreading to the railway wagons containing ex-
plosives and thereby preventing further damage.
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Shri Shiva Prasad displayed courage and Initiative in
complete disregard of his personal safety.

6. JC-15858 Subedar MOHAN LAL,
Kumaon Regiment.

{Effective date of award—6lh June 1966)
On the night of 6th June 1966, a gang of about 10 dacoits

raided the house of Shri Panna Lai fii village Khadiya Behad
in Madhya Pradesh and attempted to kidnap Shri Sita Ram,
son of Shri Dhani Ram, aged 9 years. The father of the
boy tried to resist, but was fired upon and was injured.
Subedar Mohan Lai, who was on leave and was living close
by, came to their assistance. He grappled with an armed
dacoit single-handed, rescued the boy and tried to snath the
rifle from the dacoit While doing this, he was seriously
injured from gun shots by other dacoits and fell on tho
ground. The boy was eventually kidnapped by the dacoito.

In this action, Subedar Mohan Lai displayed commendable
courage.

7. No. 13718188 Havildar SEWA SINGH,
Jammu & Kashmir Rifles.

(Effective date of award—30th August 1966)
On 30th August 1966, during the course of glacier training

at the High Altitude Warfare School In Jammu and Kashmir,
one "rope consisting of four officers and one JCO led by a
Havildar Instructor, fell into a crevasse about 200 feet deep.
Havildar Instructor Sewa Singh, who was leading another
group of trainees behind, saw this and he immediately un-
roped himself and rushed to the crevasse from where he
heard cries for help. He lowered himself'Into the crevasse
and on reaching the bottom found two officers alive and
conscious. He attached the life line to the two officers and
called for them to be pulled up. He continued the rescue
operation despite extreme cold and exposure till he had sent
up both the officers who were ultimately saved.

In this action, Havildar Sewa Singh displayed courage and
initiative.

8. No. 4435751 Lance Havildar PIARA SINGH,
Sikh Light Infantry (Posthumous)

(Effective date of award—25th December 1966)

On 25th December 1966, Lance Havildar Piara Singh was
commanding a Platoon which was responsible for attacking
and destroying a hostile Camp hi Manipur. While assaulting
a feature of this Camp, the Platoon came under heavy hostile
LMG fire. Lance Havildar Piara Singh moved forward from
a flank and charged the hostile party. While doing so, he
received a burst of bullets in his chest. Undaunted, he
rushed the LMG, and firing from the hip, killed the hostile
who was manning it, but immediately thereafter ho succumbed
to his Injuries.

In this action, Lance Havildar Piara Singh displayed
courage and determination of a high order.

9. 444303 Sepoy SURJIT SINGH,
Sikh Light Infantry (Posthumous)

(Effective date of award—25th December 1966)
Sepoy Surjit Singh was the leader of an LMG group of his

Section during a Company attack on a hostile Camp In
Manipur on 25th December 1966. After the Company had
captured its objective, the portion which he was holding
came under intense hostile fire. For some time he returned
tho fire and thereafter decided to charge the hostile LMG.
In complete disregard of his personal safety, he rushed to-
wards the hostile LMG position and killed the gunner.
Simultaneously, he received a burst In the stomach from
another hostile LMG. Despite his wounds, he continued to
engage the hostiles with his LMG till the rest of his Section
reached him.

In this action, Sepoy Surjit Singh displayed courage and
determination.

10 FliRht Lieutenant MOHAMED RAZA SHIRAZI,
* (7705), GD (P).

(Effective date of award—31s< January 1967)

On 31st January 1967, the fuel In an aircraft caught fire
during servicing operations. The airmen engaged In servicing
raised an alarm and the fire fighting operations were imme-

diately commenced. Flight Lieirtenant Mohamed Raza
Shirazi joined the group of men trying to extinguish tho fire
'and took a leading part. He climbedjwi the main-plane of
the burning aircraft at great risk and directed the nozzle of
the flre fighting hose Into the Plenum chamber. This ttaely
action prevented the flre from spreading further which, other-
wise, would have engulfed and destroyed the whole aircraft.

Flight Lieutenant Mohamed Raza Shirazi displayed courage
and leadership.

11. 202852 Sergeant SENI DESINGH DEVARAJAN,
A.F.S.O.
(Effective date of award—3rd February 1967)

On 3rd February 1967, two Flight Cadets were authorised
to carry out circuits and landings in a Dakota aircraft at a
Transport Training Wing. Sergeant Sen! Desmgh Devarajan,
NCO in chairge of the crash crew on duty, saw the aircraft
swinging off the runway on its take off run. Anticipating a
crash, he alerted his crew and reached the spot immediately.
Both the engines of. the aircraft had fallen off from the
mountings and one of them which was on flre was very near
the aircraft. Disregarding his personal safety, Sergeant
Devarajan entered the crashed aircraft. The nose section
was completely broken and both the flight cadets were trapped
in their seats. With great care, he, with the help of another
airmen extricated the two cadets from the aircraft within
minutes. His prompt action was to a large extent responsi-
ble for saving the life of one of the cadets; the other cadet
succumbed to his injuries.

In this action. Sergeant Seni Deslngh Devarajan displayed
cool courage and initiative.

12. No. 191514 Naik Radio Operator ARABINDRA
HOME CHOUDHURY. Assam Rifles.
(Effective date of award—7th February 1967)

Naik Arabindra Home Choudhury was serving as a Radio
Operator with a platoon consisting of a Subedar and 33 ORs
which was occupying an outpost in a village in Mizo District.
On 7th February 1967, the post was surrounded and fired at
by hostile LMGs. The Platoon Commander ordered his
men to counter-attack the hostiles. In the encounter the
Platoon Commander and seven ORs were killed and 15 of
them dispersed in the jungle being unable to return to the
post. Naik Choudhury continuously maintained radio com-
munications with the Battalion Headquarters and kept on
moving up and down the post encouraging the remaining
personnel to engage the hostiles and to put up a stiff resistance
till reinforcements arrived. But for him the post would have
been over-run and all weapons lost.

In this action, Naik Radio Operator Arabindra Home
Choudhury displayed courage and <JeterminatIon.

13. Flight Lieutenant MINOO VANIA,
(5508), A4SD/PJI.
(Effective date of award—nth February 1967)

On 17th February 1967, Flight Lieutenant Minoo Vanla
was on a paratrooplng sortie, when he was informed by the
Captain of the aircraft that a "hang up" had occum»* ta the
aircraft flying ahead. He saw the dangling paratrooper re-
leased about 4i miles from the dropping zone. Apprehend-
ing that the paratrooper was probably injured by being
bufletted against the aircraft fuselage and would sustain fur-
ther Injuries during landing and would not get any '"jpe-
diate medical aid because of the inaccessible terrain, Mlgnt
Lieutenant Vania requested his Captain to drop him in that
area. On landing by parachute, he found the paratrooper
bleeding profusely from the right wrist where the hand had
been completely severed. He managed to stop bleeding and
nursed him till medical assistance became available after
about 40 minutes. But for his timely help, the paratrooper
would probabaly not have been saved.

Hight Lieutenant Mlnoo Vania displayed courage and
Initiative.

14. 62056 Lance Naik TEK BAHADUR MALLA,
Assam Rifles.

(Effective date of award—9th April 1967)
On 9th April 1967, Lnnce Naik Tek Bahadur Malla wa»

the leaHinn scout of a patrol which arrived at a village Inrthe
Mizo Hills area at 0430 hours. When close to the village, he
saw a hostile sentrv at the doorway of a house• T V hostile
immediately took aim at him but before he could flre, Lance
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Naik Malla fired a shot and killed him on the spot A party
of nine armed hostiles who were camping in the village
started running in different directions. Lance Naik Malla
took a Light Machine Gun from his own patrol and chased
ihta hostiles, and firing from a suitable distance, killed two
of them and captured a lot of arms, ammunition and equip-
ment,

la this action, Lan.ce Naik Tek Bahadur Malla displayed
courage and determination.

15. Captain DIWAN CHAND (EC-51767),
Assam Rifles.

(Effective date of award—4th Junt 1967)
On 4th June 1967, on receiving information that about

70 armed hostiles were somewhere in the jungle near a
village in the Mizo Hills, Captain Diwan Chand led a pro-
tective patrol. When the patrol approached the village, the
entire platoon was subjected to LMO and small arms fire by
hostiles from both flanks from a dominating feature. He
immediately ordered the 1" Mortar to give covering flre and
himself led an assault on the hostiles' positions. He was hit
by three bullets of an LMG burst in the right led and was
profusely bleeding. Undaunted, he continued leading his
men, but just before he- reached the objective, he was again
hit by a bullet in the stomach. Despite all this, he led his
men in a charge on the hostiles' positions and reached the
objective. This gallant and brave action completely demo-
ralised the hostiles who fled into the jungle. In the en-
counter, three hosliles were killed and sixteen were wounded.

Throughout, Captain Diwan Chand displayed courage,
initiative and determination,

NAOENDRA SINGH, Secy, to the President

LOK SABHA SECRETARIAT

New Delhi-1. the 11 th March 1968

No. 3(l)ECi/67.—In partial modification Of Lok Sabha
Secretariat Notification No. 3(l)ECI/67 published In
Gazette of India, Part I, Section 1, dated the 22nd April, 1967,
the term of the Committee on Estimates (1967-68) which
was due to expire on the 31st March, 1968 has been extended
up to the 30th April, 1968.

B. B. TEWARI, Dy. Secy.

y DEPARTMENT OF SOCIAL WELFARE

New Delhi-!, the 25th March 1968

No. F. 8-12/66-5^.3.—In modification of the Department
of Social Welfare Resolution No. F. 8'12/6«-SW.3 dated the
18th September, 1967, and Notification No. F. 8-I2/66-SW.3,
dated the 23rd November 1967, the Government of India are
pleased to nominate the following as members on the Com-
mittee on Child Welfare, namely,

1. Shrimatl All Zaheer. Chairman, Central Social Welfare
Board, as the representative of the Board, vice Shrl-
mati Masuma Begum;

2. Shrimatl Muriel Wasi, Deputy Educational Adviser,
Ministry of Education, as the representative of that
Ministry, vice Dr. S, M. S. Chari;

3. Dr. N. P. Jain, Director (Social Education), Ministry
of Food, Agriculture, Community Development & Co-
operation (Departmenr of Community Development).
as the representative of that Department, vice Shn
T. R. Satlsh Chandran.

B, S. RAMDAS, Dy, Secy,

MINISTRY OF HOME AFFAIRS

New DelM-l, the 22nd March 1968

CORRIGENDUM

No. 4/U/61-AISOV).—ln the Ministry of Home Affairs
Notification No. 4/13/fi7-AIS(IV) dated the 2nd February,

1968 publish*! in Part I, Section 1 of the Gazette of India
of 3rd February, 1968, the following changes may be effected:

REFERENCE FOR READ
Appendix—IV
Page 84, Cot. 2, sub-para (b)
of para 3 in table 'Height', 165 cms 163 cms

M. R. BHARDWAJ, Under Secy.

MINISTRY OF COMMERCE
New Delhi, the 27th March 1968

RESOLUTION
No. 1/6/67-HC.—The Government of India have decided

to nominate the following members of the Parliament, as addi-
tional members of the All India Handicrafts Board as re-
constituted vide this Ministry's resolution No. 1/6/67-HC,
dated the 16th September, 1967 and 6th January, 1968 :—

1. Shrimati Anis Kidwal, Member, Rajya Sabha.
2. Chaudhry A. Mohamed, Member, Rajya Sabha.
3. Shrl Vidya Dhar Bajpai, Member, Lok Sabha.
4. Sim Musheer Ahmed Khan. Member, Lok Sabha.

2. The term of office of these members of Parliament will
be as for other members of the AH India Handicrafts Board.

ORDER
ORDERED that a copy of this Resolution be communicated

to all concerned and that it be published in the Gazette of
India for general Information.

M. C MINOCHA, Dy. Secy.

MINISTRY OF INDUSTRIAL DEVELOPMENT AND
COMPANY AFFAIRS

(Department of Industrial Development
New Delhi, the 25th March 1968

RESOLUTION
No. LEl(A) 3(l)/66.—In continuation of the erstwhile

Ministry of Industry Resolution No, LE1(A) 3( l ) /66 dated
the 26th October, 1966 read with the Ministry of Industry &
Supply Resolution No. LEI(A) 3(4)/64 dated the 17th
September 1965, the Government of India have decided to
make the following changes in the composition of the Panel
for Instruments :—

Members
1. Brigadier B. J. Shahaney, Managing Director, Instru-

mentation Ltd., Kota-Jhalawar Road, Kota-5 (Rajas-
than) vice Shri A, R. Ravi Varma.

2. Shri P. G-anga Reddy, Member, Lok Sabha, N«w Delhi
vice Shri P. R. Ramakrisbnan.

ORDER
ORDERED that a copy of the Resolution be communicated

to all concerned that it be published in the Gazette of India
for Reneral information.

D. R. SUNDARAM, Jt. Secy.

MINISTRY OF EDUCATION
New Delhi, the 23rd March 1968

No. F. 8-1/66 y$-4.—In continuation of the Ministry of
Education Notification of even number dated the 23rd
November, 1967 regarding nomination on the Central Advi-
sory Board of Physical Education and Recreation,

Major K. C. Palta,
Assistant Director.
(Cadet Corps & Colleges)
Haryana State,
Chandigarh

is nominated a member of the Central Advisory Board of
Physical Education and Recreation with immediate effect and
up to the 27th August, 1968 vice Shri R. S. Sud.

R. L. ANAND, Under Secy.
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^ / New Delhi-l, the 25th March 1968

No. F. 2-6/67-NCERT.—ln exercise of the powers vested
in the Government of India vide Article 6 of the Memoran-
dum of Association of the National Council of Educational
Research and Training, the Government are pleased to appoint
a committee to review the work and progress of the.Council,
rhe terms of reference and composition of th© Committee
shall bo as follows •

(A) Terms of Reference

(a)

(b).

00

(d)

(o)

(f)

To review the progress of the activities of National
Council of Educational Research and Training with
particular reference to educational research and
development programmes, pre-service and in-servico
training of teachers, teaoher educators and educa-
tional administrators, and extension services for
elementary and secondary schools;

To evaluate the impact of the Council's programmes
on educational problems in general, and in parti-
cular, how far major programmes like curriculum
development, textbooks, examination reform, science
education, etc. are improving the quality and stan-
dard of school education in States;

To review the progress of the Regional Colleges of
Education and evaluate how far the concurrent
courses conducted by them are contributing towards
improving teacher-education in Science, Technology,
Commerce and other fields;

To lay down brdad guidelines far the future deve-
lopment of the Council in relation to India's educa-
tional needs, together with recommendations for re-
organising the organisational, administrative and
academic set-up of the Units/Institutions under the
Council;

To prepare a broad estimate of the financial provi-
sion needed for the development of the Council in
the next five and ten years;

To report on any other aspect of the present and
future functioning of the Council that is important
to Indian education,

(B) Composition
1.

2.

3.
4.

5.

6.

7.

Dr. B. D. Nag Chaudhari,
Member (Education),
Planning Commission. Chairman
Shri P. N. Kirpal,
Educational Adviser and
Secretary to the Government of India.
Shri A. E. T. Barrow. M.P.
Prof. N. V. Subba Rao,
Professor of Chemistry and
Principal, University College of Science,
Osmania University, Hyderabad.

Shri L. S. Chandrakant,
Joint Educational Adviser to the Government of India,
Ministry of Education.
Dr. M. S. Gore,
Director,
Tata Institute of Social Sciences,
Bombay.
Shri J. P. Naik,
Adviser
Ministry of Education.

•8.

9.

Dr. V. G. Bhlde. ^
National Physical Laboratory,
New Demi. ^

Dr. S. K. Mitra.
Joint Director,, ,.
Natioual Council of Educational
Research and Training. Secretary

S. P. JAIN, Under Secy.

DEPARTMENT OF COMMUNICATIONS
(P. & T. Board)

New Delhi, the 11th March 1968
No. 26/5/67-L1—In their Resolution No. F. 74-15/55-LI

dated the 3rd April, 1957 it was decided by the Government
of India that the payment of premiums on the P.L.I. (Whole
Life) policies on which premiums were payablo throughout
the life of the assured would with effect from the 1-4-1957
cease after the insurant attains the age of 85.

2. On further consideration' the President ia pleased to
decide that with effect from the 1st of April 1967 premiums
in respect of such policies shall be waived after the attain-
ment by the policy-holder of the age of 80 years or after the
payment of premia for full 35 years, whichever is later,

3. Past cases where the policy-holders have prior to 1st
April 1967 paid premiums beyond age 80 or for more than
35 years should not be reopened.

S. K. GHOSH, Director. P.L.I. & Complaints

MINISTRY OF LABOUR, EMPLOYMENT AND
REHABILITATION

(Department of Labour and Employment)
New Delhi, the 26th March 1968

RESOLUTION
No. LW7(/)17(l)/68.—The term of the Study Group cons-

tituted in the Government of India resolution No. LWI(l)-
31(l)/66-A dated 17th August, 1967 published in the
Gazette of India dated 2nd September, 1967 to undertake a
factual study of the working and living conditions of the
Railway Porters and Commissioned Vendors, is hereby ex-
tended upto 30th November 1968.

ORDER
ORDERED that a copy of the Resolution be forwarded to :—

(i) All the State Governments.
. (ii) Ministry of Railways,

(iii) All India Organisations of Employers and Workers.

(iv) National Federation of Railway Porters and Vendors,
Hata Jagdish Prasad, Lokmanganj Charbag, Lucknow.

(v) Members Of the Committee.
(vi) Chief Labour Commissioner (Central), New Delhi,

(vii) Director, Labour Bureau, Simla.
ORDERED also that the Resolution be published in the

Gazette of India for general information.

N. N. CHATTERJEE, Jt. Secy.
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